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29 08 2017 — T.P.No.68 of 2017 CP No0.114/2016 — Tristar Finvest Pvt. Ltd.

ORDER

Ld. Lawyer on behalf of the petitioner is present.

In compliance of the previous order, he has filed the necessary documents

by way of supplementary affidavit.
Order is reserved.
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MANORAMA KUMARI
MEMBER(J)



